 CENTRAL ADMINISTRATIC - '
- CENTRAL ADNINIS RATIVE TRIBUN AL
| fU:Aﬁwﬁ:EUBipgﬁeNAL'pRINCIpAF et

New Delhi: this the ™ o
: L ! ):\ A i da . : . L
i 12,548 DI BE, VICE A e
F - MRGKULDIP SINGH MEMBER(])ﬂf‘

1. Smte Suman Lata S kka . =t .

1

n/0 skri S.C- sikka
working @8 steno Gde-I1T w

in tos office of 5.5 . (central)

pelni Cantt—llOOlO.

R o

2, Smte Meena Rani

/0 sari SC Mananad

3, Smt. Charanjit Kauar

W/0 Sp.B3rij Monan singh

5. Avnisn chandef alik
5/0 St.R.D-. Malik
Steno ade-II1 in rhe 0/0

G.= . (R&D) pelni.

7. Dharam vir
s/0 sh.Balbir singh
stenc Gde.ITI in the 0/0

G.E.(Elect)Delhi Ccantt,
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711. Smt. saroj Bala Grover

'

.9
3 . -
: .

Smtﬁ’Prem Kumar:.f

W/O;Sn S.R. Ha513a
Steno Gde III :.n tne O/O

G E (Subroto Eark)nelhl Cantt

i

;10.-Pramod.quar Khera

s/b Sh.G.C. Khera
Steno Gde. III 1n tne O/O

G. E (Water Supply)Dnlhl Cantt

8/0 sh.J.L. Grover

Steno Gde.III in the 0/0

C.E.(DZ) ‘D21l%i cantt,

12« Sunil Kumar Kapoor

13.

14.

15

U S ﬂ“,
. T
.

'S/0 3sh. Kapoor

'Steno Bde.III in the OYO

G.¥. Nal.

Neeraj Grover
S/0 sh.M.L. Grover
Steno Gde.III in the 0/0

G.E. Red Forte,Delhi,

Lalit Kumar

S5/0 sh. Suraj Prakash

Stenc G3d=.III in the 0/0
G.E.(AF) Suratgarh.

Ashwanl Kumar

.S/Q Sh.S.N. Sharma

'Steno Gde.ITT in the 0/0

C.W.E, (AF) Bikaner,

......-.3/;..f;

S—
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167 smts Sushma pathak,
Ww/o shifnil pathaky -
working 28s Steno Grade-III
in the Df‘f‘:.ce of Chief Engineer,
Delhi ZoneYy

De ihi i Ca nt to- 'ifi:'o:‘u o- .’Appl i ca ntSQ;
(By Adwcate: Shri ASK:iTrivedi )
Ver'sug™!

1¢ Union; od’ Ind:.a,
through its Secretary,
Ministry of Def’ence,
South Blogk}
New Delhi?

25 Engineer~in=Chiefy
 Engin eer-in-ChJ.eF‘s Brangh,'

Army Headguartersy DHG, p.0% L R
New Delhi~11 L:!o:ooojo‘RespondBntS;%

sz Adweate: Shri R‘.E‘:Egarual)

ORDER"

HO I I"IR SRTADIE \lc(A)*‘*

Applicants impuan res;:zcndet,'tts.‘i order
dated 1545198 (aAnnexure A=1) by which 418 addli
posts have been sanctioned for UDCs, and al ternativ‘ély'
seek a direction to respondents to reserwve 10% quota

amongst those posts for spplicants who are Stenog rap her

2. Applicants; case is that they are

- Stenographers GriIII uho have opted for clerical

cadre for further promotions and c2reBr prospects
in the clericel cgadre’’ The next promotion for them
is to the post of Assistantd According to thems

as per relevant 1975 Recruitment Rulses '(f-‘\nnexure-.z\z)

posts of Assistants are to be filled by promotion from

amongst UDCs and Stenographe'rsof‘ 9 years minimum
service who have not opted f‘ovrlﬁé}s cadre in the

ratio of 931, The V pay Commission in para 46,17 of .



Al

its report .»(finnexure-i-ﬁli) have recommended that in
subordinate offices having no clerical grade above
upCs, 107; posts of UDCs in such organisations be
upgraded to the level of Assistants, Pursuant
to the above, respondents by impugned order dated
15.14.—598 have increased the posts of Assistant f rom
596 to 1014 by upgrading 418 posts of UDGs to that
of Assistant and decreasing that number of posts of
_ /}p/;//céné"’ _ .
UDCs., Rmspendests contend that by promoting only
UDCs to the wupgraded posts of Assistants and
ignoring the claim of Stenographers to these
upgraded posts y respondents are ignorinmg the
Recruitment Rules, and their decision is illegal,

unjust and arbi trary?'.’if

3  Respondents in their reply challeme the
DA. fhey state that the authorised strength of

UDCs in MES was 4177 out of which special pay uas
granted to 10% of UDCs @ RSS170 /= pems for perfoming
compl ex nature of duties?® The V pay Commission

in para 46717 recommended that 10% posts of UDCs be
Upgfaded to the level of Assistants and the concept
of special pay given to ‘lO%HUDCs be stopped,’ Accordingly
impugned order dated 15,14,758 issued, upgrading 418 posts
of UDCs iJes 10% of the authorised strength of UOCs

of MES +to the gradelof‘ Assistants, Furtheﬁnore
#18posts of UDCs have besn abolisheds! The sp ecial

pay of RGI70/= being paid to 10% UbCs will stand
abolished on promotion of 418 UDCs to the lgvel of
Assistants through DPC vide order dated 16 42,99 |

(Annexure=R1 i

4y Respondents emphasis that the 418 posts at

/]
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the level of Assistants are not the result of the

~

-5

creation of new posts which require to be filled

Up as per Recruitment Ruless Further the MES
(Assistant,” UDC and LDC)Re oruitment Rules 4999

have come into foresuhich specifically provide that
the 10% quota will not be available to Stenographers
Grade ITI at the time of initial filling up of
41-8p05t8 created by upgradation of an equal number
of posts of UDCs 2s a oche time measure vide Defence

Ministrygs letter dated 165299 (Annexureéﬂﬁjﬁ

R
]

% In the light of the abovej it is abundantly
clear that applicants challenge %o I‘ESpOﬂdentS;’ letter
dated 15,498 and/or their claim to 10% quwta in
the 418 upgraded posts is entirsely misconceivedy

The OA is dismissed.s N o costsiyf

i@u% Aelig

( KULDIP SINGH.) (5.RADIGE )
MEMBER (3 ) VICE CHAIRI‘"AN(A);

/ug/



